
 

Filing No. ABA/8683/2020 

Sanjay Mahato Vs The State of Jharkhand  

Advocate’s Name- Mr. A.S. Dayal   

Defects:- 

9. (i) Annexure-1statement may be corrected at para-4. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


